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INCOME-TAX
SO. In exercise of the powers conferred

of the Income-tax Act, 1961 (43 of 1961),

specifies the EXCHANGE RISK ADMINISTRATI;

-

Development Bank of India, Industrial Finaiflc

Industrial Credit and Investment Corporaticn of |1

risk administration fund set up by public [

purpose of the said provision.
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New lDelhi, the ,_Ee_%tﬂ?’ul -, 1990

by clause (23E) of section 10

Central Government hereby

N! FUND set up by Industrial

e | Corporation .of India and

ndia Limited as the exchange

ndncial corporations for
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